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[WT. &. 1000/LA/2020-21/NHAI/PIU-LDH/3D]

o e E™, A
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd July, 2025

S.0. 2979(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 216 Dated:13/01/2025 , published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation of
NH344B on the stretch of land from Km 0 to Km 16.3 of Phagwara Hoshiarpur Section including Hoshiarpur Bypass
in the district of KAPURTHALA in the state of PUNJAB.

And whereas the substance of the said notification has been published in “Hindustan Times” and “Ajit” dated
"16.01.2025"; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH344B in the stretch
of land from 0 to Km 16.3 (Phagwara Hoshiarpur Section including Hoshiarpur Bypass) in the district of
KAPURTHALA in the state of PUNJAB.

|State: PUNJAB ||District: KAPURTHALA
SI. No. Survey/Plot Type of Nature of Land Area Name of Land
Number Land (in Hectares)|| Owner/Interested
Person
Lt | 2 L3 | 4 | 5 | 6 |

|Ta|uk: Phagwara |

|Vi||age: Miranpur (10) |

1 296 Private Agriculture 0.0025||Davinder Singh son
of Sohan Singh son
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of Darshan Singh
1/16 Hissa.Mohan
Singh son of Darshan
Singh son ofBhagat
Singhl/8
Hissa.Rachpal Singh
son of Darshan Singh
son of BhagaSingh
719/21112
Hissa.Manijit Singh
son of Sohan Singh
son of Jagat Singh1/2
Hissa Rajvinder Kaur
Vidhwa Gurvinder
Singh Sr Surinder
Singh 1/24
HissaBalrup Kaur,
daughter of
Gurvinder Singh, son
of Surinder Singh
1/24 Hissa.Sartaj
Singh son Gurvinder
Singh son Surinder
Singh 1/24
Hissa.Ranjit Singh
son of Sohan Singh
son of Darshan Singh
1/16 Hissa.Harsharan
Singh son of Jagat
Singh son of Budhu
Ram120/2639
Hissa.Ninder Kaur
wife Harsharan Singh
son Jagat Singh
120/2639 Hissa

296

2 297

Private

Agriculture

0.1341

Preetam Singh S/O
Bhagat singh S/O
Mohan Singh 55/203
Hissa. Devindar
Singh S/O Sohan
Singh S/o Darshan
Singh 1/16 Hissa.
Mohan Singh S/O
Darshan Singh S/o
Bhagat singh 1/8
Hissa. Rachpal Singh
S/O Darshan Singh
S/o Bhagat singh
719/21112 Hissa.
Harsharan Singh S/O
Jagat Singh S/O
Bhudu Ram
120/2639 Hissa.
Ninder Kaur w/o
Harsharan Singh S/O
Jagat Singh 120/2639
Hissa. Manjeet Singh
S/O Sohan Singh S/O
Jagat Singh 93/406
Hissa. . Rajwinder
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Kaur Ww/O
Gurwinder Singh S/O
surinder Singh 1/24
Hissa. balroop Kaur-
Sartaaj Singh
Gurwinder Singh S/O
surander Singh 2/24
Hissa.Ranjit Singh
S/o Sohan Singh S/O
Darshan Singh 1/16
297

305/2

Private

Agriculture

0.0051

Sarabjit Singh S/O
Bakshis Singh S/o
Pretam Singh 1/8
Hissa. Amrit Pal
Singh S/O Anup
Singh S/O Malkat
Singh 3/16 Hissa. -
Arminder kaur Mata
ikbal Singh S/O
Anup Singh 3/16
Hissa. Pritpal Singh
Son Amarjeet Singh
40/267 hissa . Anup
Singh S/O Malkat
Singh 107/1068 hissa
Sukh Preet Singh -
Jaskran Singh S/O
pramjit Singh S/O
Bakshis Singh 2/8
Hissa barabar

305/2

393

Private

Agriculture

0.0025

Surinder Singh S/O
Roop Singh S/O
Hajara Singh

393

407

Private

Agriculture

0.0025

KewaL Kaur Vidhwa
Avatar Singh son of
Gurbachan Singh
Singh 33/95 Hissa
Ranjit Singh son of
Auvtar Singh son of
Gurbachan Singh
153/380 Hissa
Mohan Singh son of
Darshan Singh son of
Bhagat Singh 1/16
Hissa Rajinder Kaur
wife Mohan Singh
son Darshan Singh
143/1520 Hissa
Rajwinder Kaur
vidhwa Gurwinder
Singh Sr Surinder
Singh 47/4560 Hissa
Balrup Kaur,
daughter of
Gurwinder Singh, son
of Surinder Singh
47/4560 Hissa Sartaj
Singh son of
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Gurwinder Singh son
Surinder Singh
47/4560 Hissa
Daviander Singh son
of Sohan Singh son
of Darshan Singh
1/32 Hissa Ranjit
Singh son of Sohan
Singh son of Darshan
Singh 1/32 Hissa

407

|Vi||age: Rehana Jattan (11)

6 1072/56 Government [|Gairmumkin Sadak 0.0085||Provincial
Government
1072/56

7 1073/56 Private Agriculture 1.2231||jasKirat Singh Son

Shingara Singh Son
Batan Singh 11/120
hissa Amarjit Singh
s/o shingara Singh
s/oBatan Singh
11/120 Hissa Amrik
Singh s/oPreetam
Singh s/oBatan Singh
11/300 Hiss Paramjit
Singh s/oPreetam
Singh s/oBatan Singh
23/400 Hissaa
Dharamjit Singh
s/oPreetam Singh
s/oBatanSingh
110573/310800 Hissa
Simar Kaur Widhwa
Pakhar Singh
s/oBatan Singh
1/113960 Hissa
Surinder Singh
s/oPakhar Singh
s/oBatan Singh
19/1025640 Hissa
Davinder Singh
s/oPakhar Singh s/o
Batan Singh
19/1025640 Hissa
Avatar Singh
s/oPakhar Singh s/o
Batan Singh
19/1025640 Hissa
Bakshis Kaur
Widhwa bikar Singh
s/oBatan Singh
11/300 Hissa
Balwant Singh s/o
bikar Singh s/oBatan
Singh 11/300 Hissa
Davinder Kaur
daughter bikar Singh
s/o Batan Singh
11/300 Hissa Jasvir
Kaur daughter bikar
Singh s/oBatan Singh




50

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

11/300 Hissa Bakshis
Kaur mother Jaswant
Singh Son bikar
Singh 11/300 Hissa
jaswinder Singh
s/oSwaran Kaur
vidhwa Colonel
Singh 11/300 Hissaa
Bakshis Kaur vidhwa
bikar Singh s/oBatan
Singh11/300 Hissa,
Kulwinder singh Son
Karnail Singh Son
batan Singh 11/100
hissa rajwinder Kaur
vidhwa Jaswinder
singh Son Karnail
Singh11/375 hissa
manraj Singh Son
Jaswinder singh Son
Karnail Singh
11/1500 hissa,
1073/56

1094/74

Government

Gair Mumkin Road

0.0339

Provincial
Government
1094/74

1095/74

Private

Agriculture/Tubewell

0.9215

Kulwant Singh
s/oSwaran Singh
s/oNand Singh
246/1505 Hissa
Naginder Singh
s/loSwaran Singh
s/oNand Singh
236/1505 Hissa Joga
Singh s/oSwaran
Singh s/oNand Singh
33/215 Hissa Pakhar
Singh s/oLabh Singh
s/oSam Singh 1/8
Hissa tarsem Singh
Son labh Singh Son
shyam Singh 1/8
Hissa Surjit Singh s/o
Jagir Singh s/o Labh
Singh1/40 Hissa
Baljit Singh s/oJagir
Singh s/oLabh Singh
1/40 Hissa Pal Singh
s/oJagir Singh
s/oLabh Singh 1/40
Hissa Castor Singh
s/oJagir Singh
s/oLabh Singh 1/40
Hissa Daljit Singh
s/oJagir Singh
s/oLabh Singh 1/40
Hissa Sohan Lal
s/oBu?a Ram
s/oSundar Ram 4/301
Hissa Harbhajan

Singh s/oUjagar
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Singh s/oBiru 2/301
Hissa Sandeep
Kumar s/o Kashmiri
Lal s/oHazara Ram
3/301 Hissa Parka
Hissa Suprandar wife
Raj Kumar Son Parka
Hissa Ram 2/301
Hissa joginder Kaur
wife Harmesh Lal
Son Rama Nand
2/301 Hissa Kamaljit
Kaur wife Harjinder
Singh Son Sarabyjit
Singh 6/1505 Hissa
Kuldeep Singh s/o
Pakarpal Singh 1/301
hissa Nachtar Kaur
wi/o joginder pal
2/301 hissa,
Parminder Kaur W/o
DeepaK Singh Son
Gurdev Singh 2/301
hissa,Kalpana W/o
Ram Singh Son
Uttam Singh 2/301
hissa, Jyoti W/o
Karnail singh Son
Darshan Singh 2/301
hissa, rachpal Singh
Son Son Saranjeeet
Singh Son Darshan
Singh 4/1505 hissa,
mahinder Kaur W/o
Surjit Ram Son
Sohan 4/1505
hissa,nachtar Kaur
W/0 Joginder Pal
2/301 Hissa Amarjeet
Singh Son hardeep
Singh 6/1505 Hissa
Dalbir Singh Son
gurnaam Singh Son
Harbilash 2/301 hissa
daljit Singh Son
gurnaam Singh Son
Harbilash 2/301 hissa
reshma vidhwa
Jarnail Chand s/oSoni
Ram 1/°602, sunaina
mudara d/o Jarnail
Chand s/oSoni Ram
1/°602 Sunil Kumar
Son Jarnail Chand
s/oSoni Ram 1/°602
Jagpal Son Jarnail
Chand s/oSoni Ram
1/°602 dharampal
Son payara ram Son
banta ram 18/1505
hissa,

1095/74
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10

114

Private

gairmumkin rasta

0.0169

Jaswant Kaur
Widhwa Miha Singh
s/oChhaja Singh 1/60
Hissa Gopal Kaur
daughter Miha Singh
s/oChhaja Singh 1/60
Hissa Harbans Singh
s/oMeehan Singh
s/oChhajja Singh
1/60 Hissa Darshan
Singh s/oJagat Singh
s/oMangal Singh
2/45 Hissa
Gurminder Singh
s/oJarnail Singh
s/oMahinga Singh
1/30 Hissa Kuldeep
Kaur daughter Miha
Singh s/oChhaja
Singh 1/60 Hissa
bisso d/o Natha Singh
s/oKhajan Singh 2/45
Hissa Kiso d/o Natha
Singh s/oKhajan
Singh 2/45 Hissa
Ratan Kaur daughter
Jagat Singh
s/oMangal Singh
2/45 Hissa Chanan
Singh s/oBatna
s/oHira 1/30Hissa
Chaichal Singh
s/oBatna s/oHira 1/30
Hissa Preetam Singh
s/oBatna s/oHira
1/30Hissa Mohan
Singh s/oMayia
Singh s/oSundar
Singh 1/18 Hissa
Sarwan Singh
s/oGhaiya s/o Sundar
Singh 1/27
Hissa,Jarnal Singh
Son mahinga Singh
Sheru 2/15Singh
Mahinder Kaur d/o
Gurditt Singh
2/75hissa Gurdev
Singh Son Lachman
Singh Son Maiya
1/54 Hissa Tarsem
singh Son Lachman
Singh Son Maiya
1/1620 Hissa
Charanjeet aur W/o
Bhupinder Singh Son
jarnail Singh 1/45
hissa Kuldeep Singh
Son Bhupinder Singh
Son jarnail Singh
1/90 hissa treeth aur

W/o MalKeet Singh
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Urf MaKhan Singh
Son Lachman singh
1/54 hissa Surjit aur
Vidhwa parKash
Siingh Son thKar
Singh 1/60 hissa
.Suhwinder Singh
Pabma parKash
Siingh Son thaKar
Singh1/60
hissa,Varinder aur
D/o parKash Siingh
Son thaKar Singh
1/60 hissa,Suhveer
Singh Son parKash
Siingh Son thaKar
Singh 1/60
hissaJagtar Singh Son
Nirmal Singh Son
ghiya Singh 1/81
hissa,Jaswinder aur
d/o on Nirmal Singh
Son ghiya Singh 1/81
hissa Paramjeet
Singh Son Tarsem
Singh Son Lachman
Singh 1/162 Hissa,
Suhveer Singh Son
Tarsem Singh Son
Lachman Singh
19/1620
Hissa,Baveer Singh
Son Chanan Singh
Son Btna 1/90 hissa
114

11 116

Private

Agriculture

0.2016

Baljit Singh s/o
Darshan Singh s/o
Jagat Singhl/14
Hissa Satvinder
Singh s/o Meher
Singh s/o Jagat
Singh1/21 Hissa
Harbans Singh s/o
Meehan Singh s/o
Chhaja singh 4/21
Hissa Surjit Singh s/o
Darshan Singh s/o
Jagat Singh1/14
Hissa Sukhjeevan
Singh s/o Kehar
Singh s/o Jagat
Singh1/21 Hissa
Raghhvinder Singh
s/o Meher Singh s/o
Jagat Singh1/21
Hissa Maninderjit
Singh s/o Harbans
Singh s/o Meeha
Singh 2/21 Hissa
Sukhhwindarjit
SinghSr. Harbans
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Singh Meehan
Singh2/21 Hissa
Sawinder Kaur
Widhwa Parminder
Singh Son Rajinder
Singh 1/42 Hissa
Paramvir Singh s/o
Parminder Singh Son
Rajinder Singh1/21
Hissa Satinder Singh
s/o Rajinder Singh
s/o Meehan Singh
1/14 Hissa Jagtar
Singh s/o Gurdayal
Singh s/o Miha Singh
4/63 Hissa Jasbir
Singh s/o Gurdayal
Singh s/o Miha Singh
4/63 Hissa Hardeep
Singh s/oGurdayal
Singh s/o Miha Singh
4/63 Hissa

116

12

117

Private

Agriculture

0.0695

Kehar Singh Son
Jagat Singh 5/79
hissa, SuKhjiwan
Singh Son Jagat
Singh 24/395 Hissa
Baljit Singh s/o
darshan Singh s/o
Jagat Singh 37/395
Hissa Satvinder
Singh s/o Jagat Singh
5/79 Hissa Surjit
Singh s/o darshan
Singh s/o Jagat
Singh284/395 Hissa
117

13

118

Private

Agriculture/abadi

0.4879

Kashmir Singh s/o
Sucha Singh s/o
Chanan Singh 1/6
Hissa Kulwinder
Singh s/o Sucha
Singh grandSon
Gurdei 1/6 Hissa
Harpal Singh Son
Gurdas Singh s/o
Chanan
Singh319/1076 Hissa
Ranjit Singh s/o
Gurdas Singh s/o
Chanan
Singh319/1076 Hissa
Sukhjinder Singh s/o
Surjit Singh Son
Daarshan
Singh119/1614 Hissa
118

14

119

Private

Agriculture

0.1355

Sawran Singh Son
Fuman Singh Son
RaL.a Singh 1/6 Hissa




[T 1l—=vs 3(ii)]

HTLT =T TSI AT

55

Harbans Singh Sons
Fuman Singh Son
Ral.a Singh 1/6
Hissa,Ram Son LaL
Ajit Singh Son
GulLzara Ram 5/6
hissa BaLjnder Kaur
D/o Ajit Singh Son
GulLzara Ram 1/9
119

15 12

Private

Agriculture

0.2677

Atma Singh s/o
Bakshis Singh
s/oRala Singh 1/8
Hissa Ajit Singh s/o
Bakshis singh s/o
Rala Singh 1/8 Hissa
Payara Singh s/o
Hajara Singh1/3 hissa
Jarnail Singh s/o
Bakshis Singh
s/oRala Singh 1/8
Hissa Bhajan Singh
Son Swaran Kaur
wife NajarSingh 1/24
Hissa Reshama Kaur,
daughter Swaran
Kaur, wife
NajerSingh 1/24
Hissa Balveer Singh
Son Swaran Kaur
wife Najar Singh1/24
Hissa Dilip Kaur,
daughter Swaran
Kaur, wife Najer
Singh 1/24 Hissa
KuL veer Kaur w/o
Bahadur Singh Son
Preetam Singh 1/8
hissa

12

16 120

Private

Agriculture

0.0407

Surjeet Singh Son
Darshan Singh Son
Jagat Singh 1/2
Hissa, Bajeet Singh
Son Darshan Singh
Son jagat Singh 1/2
hissa

120

17 122

Private

Agriculture

0.2422

Baljit Singh s/o
Darshan Singh s/o
Jagat Singh 241/2974
Hissa Gurjit Singh
Son Darshan Singh
241/2974 Hissa Des
Raj s/o Khusi Ram
s/o Thakar Das
108/1487 Hissa
Tarsem Kaur W/o
mohan Singh Son
Mahinder Singh
1138/1487 hiisa
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[[122

18

123

Private

Gairmumkin rasta

0.0169

Paritam Kaur
Daughter Sadhu
Singh 11/103 Hissa
chinti vidhwa Banta
Singh s/o Atra 13/515
Hissa Swaran Singh
s/o Banta Singh
13/515 Hissa Gurdev
Singh s/o Banta
Singh ss/o Atra Singh
13/515 Hissa gayan
Kaur Daughter Banta
Singh 13/515Hissa
Kartar Singh s/o
Chanda Singh 5/103
Hissa Munsa Singh
s/o Natha Singh
s/oHari Singh 2/103
Hissa Maho d/o .
Thakri Son. Santa
Singh 4/103 Hissa
Pal Singh s/o Bawa
Singh s/oNatha Singh
1/309 Hissa Santokh
Singh s/o Bawa
Singh s/o Natha
Singh 1/309 Hissa
Amrik Singh s/o
Bawa Singh s/o
Natha Singh 1/309
Hissa Satnam Singh
s/o Bawa Singh
s/oNatha Singh 1/309
Hissa Kuldeep Singh
s/o Jeet Singh 9/206
Hissa Baldish Singh
s/o Jeet Singh 9/206
Hissa Mela Singh s/o
Basant Singh
s/oJawala Singh
7/103 Hissa Swaran
Singh s/oPhuman
Singh 13/618 Hissa
Harbans Singh s/o
Phuman Singh
13/618 Hissa
Phumman Singh s/o
Arjan Singh 13/927
Hissa Rajinder Singh
s/o Arjan Singh
13/1854 Hissa Ujagar
Singh s/o Hazara
Singh 13/1236
Hissa,Najar Singh
Son Hazara Singh
Son ChandA sINGH
13/1236 Hissa Sadhu
Singh Son Batan
Singh 13/1236 Hissa,
Kartar Singh Son
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Batan Singh 13/1236
Hissa, Gurcharan
Singh Son Mela
Singh Son Basant
Singh 13/3090 hissa,
Avtar Singh Son
Mela Singh Son
Basant Singh
13/3090
hissa,Paramjeet
Singh Son Mela
Singh Son Basant
Singh 13/3090 hissa,
Darshan aur D/o
Jagat Singh Son
Sunder Singh 7/206
hissa, Darshan Singh
Son jagat Singh Son
SUnder Singh 7/206
Hissa, mota Singh
AAdIK 4/103 FaKir
Singh aadiK 4/103
Hissa taravanti aadiK
5/103 amarjeet Singh
Son Sawran Singh
Son Mela Singh
13/6180 hissa gurjeet
Singh Son Sawran
Singh Son Mela
Singh 13/6180
hissa,MalKiyat Singh
Son Gurdeep Singh
Son Banta Singh
13/1030 hissa,surjeet
Singh Son Gurdeep
Singh Son Banta
Singh 13/1030
hissa,Jagdish Kaur
vidhwa Mahinder
Singh Son MelLa
Singh 13/9270

hissa, Tarvinder jeet
Singh Son Mahinder
Singh Son MeLa
Singh 13/9270 hissa
Karnveer Singh Son
Mahinder Singh Son
MeLa Singh 13/9270
hissa , Sharanjeet
Singh Son Gurdaya
Singh Son Bawa
Singh 1/309 hissa,
Gurjeet Singh Son
Harbans Singh Son
Bawa Singh 1/1545
hissaGuljinder Singh
Son Harbans Singh
Son Bawa Singh
1/1545 hissa
KUIlwinder Singh
Son Harbans Singh

Son Bawa Singh
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1/1545 hissa
SuKhwinder Kaur
d/o harbans Singh
Son Bawa Singh
1/1545 hissa
Harjinder singh s/o
harbans Singh Son
Bawa Singh 1/1545
hissa

123

19

1239/199

Private

Agriculture

0.0898

MaLooK Singh Son
Ganga Singh Son
Daya Singh 22/245
hissa, Bachan Das
Son GulLzara Ram
Son Banta Ram
82/245 hissa,
Manyodh Singh Son
KuLdeep Singh Son
BaKhsis Singh
141/245Hissa
1239/199

20

124

Private

Agriculture

0.061

Maho daughter
Thakri daughter
Santa Singh 1/2
Hissa, Mansa Singh
Son Natha Singh Son
Heera Singh 1/4
Hissa, Sharanjeet
Singh Son Gurdayal
Singh Son Bawa
Singh 2/28 hissa,
SantoKh Singh Son
Bawa Singh Son
Natha Singh 1/28
hissa, SuKhwinder
Kaur d/o Harbans
Singh Son Bawa
Singh 3/140
Hissa,Kulwinder
Singh Son Harbans
Singh Son Bawa
Singh 3/140
hissa,Harjinder Singh
Son Harbans Singh
Son Bawa Singh
3/140 hissa,Guljinder
Singh Son Harbans
Singh Son Bawa
Singh 3/140
hissa,Gurjeet Singh
Son Harbans Singh
Son Bawa Singh
3/140 hissa,

124

21

125

Private

Agriculture/tubewell/rasta

0.991

Maho daughter
Thakri daughter
Santa Singh 1/2
Hissa, Mansa Singh
Son Natha Singh Son
Heera Singh 1/4
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Hissa, Sharanjeet
Singh Son Gurdayal
Singh Son Bawa
Singh 2/28 hissa,
Satnaam Singh Son
Bawa Singh Son
Natha Singh 3/28
hissa,SantoKh Singh
Son Bawa Singh Son
Natha Singh 1/28
hissa, SuKhwinder
Kaur d/o Harbans
Singh Son Bawa
Singh 3/140
Hissa,Kulwinder
Singh Son Harbans
Singh Son Bawa
Singh 3/140
hissa,Harjinder Singh
Son Harbans Singh
Son Bawa Singh
3/140 hissa,Guljinder
Singh Son Harbans
Singh Son Bawa
Singh 3/140
hissa,Gurjeet Singh
Son Harbans Singh
Son Bawa Singh
3/140 hissa,

125

22 13

Private

Agriculture

0.0915

Gayan aur Widhwa
Chain Singh Son
ishar Singh 153/1381
hissa,Surinder kaur
d/o Chanan SinghSon
ishar Singh 553/2762
hissa, Simar Urf
Simranjeet w/o
GurmailL Singh Son
Pooran Singh
675/1381
Hissa,jasveer Singh
Son baLveer Singh
Son Chanan Singh
553/2762 hissa

13

23 150

Private

Agriculture/abadi/gairmumkin

0.0644

Sadhu Singh s/o
Fakir Singh s/o
Lachman Sing 1/4
Hiss Nasib Singh s/o
fathe Singh 1/4 Hissa
Ram Singh s/o
Kundan Singh s/o
Lachman Singh 1/4
Hissa Swaran Kaur
wife fathe Singh 1/4
Hissa

150

24 161

Private

Agriculture

0.6488

(161/1Acquired area
249 Marla) and
(161/2 acquired area
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137 Marla )Maho
daughter Thakri
daughter Santa Singh
1/2 Hissa, Mansa
Singh Son Natha
Singh Son Heera
Singh 1/4 Hissa,
Sharanjeet Singh Son
Gurdayal Singh Son
Bawa Singh 2/28
hissa, Satnaam Singh
Son Bawa Singh Son
Natha Singh 3/28
hissa,SantoKh Singh
Son Bawa Singh Son
Natha Singh 1/28
hissa, SuKhwinder
Kaur d/o Harbans
Singh Son Bawa
Singh 3/140
Hissa,Kulwinder
Singh Son Harbans
Singh Son Bawa
Singh 3/140
hissa,Harjinder Singh
Son Harbans Singh
Son Bawa Singh
3/140 hissa,Guljinder
Singh Son Harbans
Singh Son Bawa
Singh 3/140
hissa,Gurjeet Singh
Son Harbans Singh
Son Bawa Singh
3/140 hissa,

161

25

177

Private

Agriculture

0.4913

Harjeet Singh Son
Ujagr Singh Son
Inder Singh

177

26

179

Private

Agriculture

0.0136

Surjit Singh s/o
Gurdeep Singh s/o
Banta Singh
2227/11468 Hissa
Gurdev Singh s/o
Banta Singh s/o Atra
Singh 1/6 Hissa
Gayan Kaur daughter
Banta Singh s/o Atra
1/6 Hissa Surjit Kaur
Vidhwa Saravan
Singh s/o Banta
Singh 1/6 Hissa
Malikit Singh s/o
Gurdeep Singh s/o
Banta Singh 1/6
Hissa Baljit Singh s/o
Surjit Singh s/o
Gurdeep Singh
160/2867 Hissa
MaLKiyat Singh s/o




[T 1l—=vs 3(ii)]

HTLT =T TSI AT

61

Gurdeep Singh s/o
Banta Singh 1/12
Hissa

179

27 180

Private

Agriculture

0.0203

Surjit Singh s/o
Gurdeep Singh s/o
Banta Singh
2227/11468 Hissa
Gurdev Singh s/o
Banta Singh s/o Atra
Singh 1/6 Hissa
Gayan Kaur daughter
Banta Singh s/o Atra
1/6 Hissa Surjit Kaur
Vidhwa Saravan
Singh s/o Banta
Singh 1/6 Hissa
Malikit Singh s/o
Gurdeep Singh s/o
Banta Singh 1/6
Hissa Baljit Singh s/o
Surjit Singh s/o
Gurdeep Singh
160/2867 Hissa
MaLKiyat Singh s/o
Gurdeep Singh s/o
Banta Singh 1/12
Hissa

180

28 181

Private

Agriculture

0.1016

Surjit Singh s/o
Gurdeep Singh s/o
Banta Singh
2227/11468 Hissa
Gurdev Singh s/o
Banta Singh s/o Atra
Singh 1/6 Hissa
Gayan Kaur daughter
Banta Singh s/o Atra
1/6 Hissa Surjit Kaur
Vidhwa Saravan
Singh s/o Banta
Singh 1/6 Hissa
Malikit Singh s/o
Gurdeep Singh s/o
Banta Singh 1/6
Hissa Baljit Singh s/o
Surjit Singh s/o
Gurdeep Singh
160/2867 Hissa
MaLKiyat Singh s/o
Gurdeep Singh s/o
Banta Singh 1/12
Hissa

181

29 182

Private

Agriculture

0.1813

Surjit Singh s/o
Gurdeep Singh s/o
Banta Singh
2227/11468 Hissa
Gurdev Singh s/o
Banta Singh s/o Atra
Singh 1/6 Hissa
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Gayan Kaur daughter
Banta Singh s/o Atra
1/6 Hissa Surjit Kaur
Vidhwa Saravan
Singh s/o Banta
Singh 1/6 Hissa
Malikit Singh s/o
Gurdeep Singh s/o
Banta Singh 1/6
Hissa Baljit Singh s/o
Surjit Singh s/o
Gurdeep Singh
160/2867 Hissa
MaLKiyat Singh s/o
Gurdeep Singh s/o
Banta Singh 1/12
Hissa

182

30

184

Private

Agriculture/gairmumkin

0.4354

Manyodh Singh Son
KuLdeep Singh Son
BaKhsis Singh

184

31

20

Private

Agriculture/tubewell/rasta

0.8961

20//1 and 20//2
(Acquired Area In
both survey no 221
marla )mahinder
Kaur dale Vidhwa
suhdev Singh Son
ujagar Singh 1/2
hissa,maavindera
dale suhdev Singh
Son ujagar Singh 1/2
hissa 20//3 (Acquired
Area In both survey
no 308 marla)
Harsaroop Singh Son
Hari Rachpal Singh
Son payara Singh 5/6
hissa Navjinder
Singh Son Harsaroop
singh hari Rachpal
Singh 1/12 hissa
Gurjinder singh Son
Harsaroop singh hari
Rachpal Singh
1/12hissa

20

32

200

Private

Agriculture/abadi

0.1254

Ajit Singh s/o Kabal
Singh s/o Ram Rakha
2/9 Hissa Jagdish
Kaur D/o Kabal
Singh Son Najar
Singh 1/12 Hissa
Gurmeet Singh s/o
Kabal Singh s/o Ram
Rakha 2/9 Hissa
Dieesho daughter
Najar Singh Son
Kabal Singh 1/12
Hissa Gurbachan
Singh s/oNaranjan




[¢TRT [I—=vE 3(ii)] T T TSI © T 63

Singh 1/24 Hissa
Balveer Kaur
daughter Naranjan
Singh 1/24 Hissa
Baldeep Kaur
Vidhwa Narinderpal
Singh Son Naranjan
Singh 1/72
Hiisa,Harmanpreet
Singh Son
Narinderpal Singh
Son Naranjan Singh
1/72 Hiisa Panveer
Singh Singh Son
Narinderpal Singh
Son Naranjan Singh
1/72 Hiisa Jasveer
Kaur daughter
Kulvinder Kaur
daughter Naranjan
Singh 1/48 Hissa
Ajay Singh s/o
Kulvinder Kaur
daughter Naranjan
Singh 1/48 Hissa
Balveer Singh Son
Darshan Singh Son
Kabul Singh 1/9
Hissa Mangal Kaur
daughter Darshan
Singh s/o KabalSingh
1/9 Hissa,

200

33 201 Private Agriculture 0.1118||Naranjan Singh s/o
Kartar Singh s/o
Chanda Singh 13/270
Hissa Gayan Singh
s/oKartar Singh
s/oChanda Singh
13/270 Hissa Gajan
Singh s/oKartar
Singh s/o Chanda
Singh 13/270 Hissa
Gayan Kaur daughter
Kartar Singh
s/oChanda Singh
13/270 Hissa Baljit
Kaur Widhwa Mohan
Singh s/o Kartar
Singh 13/1080 Hissa
Sandeep Kaur
daughter Mohan
Singh s/o Kartar
Singh 13/1080 Hissa
Kuldeep Kaur
daughter Mohan
Singh s/oKartar
Singh 13/1080 Hissa
Gurdev Singh
s/oMohan Singh
s/oKartar Singh
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13/1080 Hissa
MalKeet Singh s/o
gian Singh s/oKartar
Singh 13/324 Hissa
Gopal Singh s/o gian
Singh s/o Kartar
Singh 13/324 Hissa
Sukhdev Singh s/o
gian Singh s/o Kartar
Singh 13/324 Hissa
Jaswider Singh s/o
gian Singh s/o Kartar
Singh 13/324 Hissa
Anupander Singh s/o
gian Singh s/oKartar
Singh 13/324 Hissa
chinti daughter
Chanda Singh s/o
Ganesha Singh 1/54
Hissa mahingo
daughter Bhagwan
Singh s/oMunsha
Singh 1/2 Hissa

201

34

202

Private

Agriculture

0.0102

, Charanjeet Kaur
w/o Bhupinder Singh
Son Jarnai Singh 1/3
Hissa, Kudeep Singh
Son Bhuppinder
Singh Son Jarnai
Singh 1/6 Hissa
Umaredeen Son
Ibharam Son
ilamdeen 1/4 Hissa
Aanif Son Ibharam
Son ilamdeen 1/4
Hissa

202

35

21

Private

gairmumekin rasta

0.0119

ujagar Singh s/o
sheru Singh s/o
Gulaba Singh 7/135
HissaChachal Singh
s/o sheru Singh
s/oGulaba Singh
7/135 Hissa Balveer
Kaur vidhwa
Harbhajan Singh
s/oNaranjan Singh
1/90 Hissa Lakhvir
Singh s/oHarbhajan
Singh s/oNaranjan
Singh 1/30 Hissa
Mehanga Singh
s/oJawala Singh
sloWadhwa Singh
4/135 Hissa Balveer
Singh s/oJawala
Singh s/oWadhwa
Singh 4/135 Hissa
Pakhar Singh
s/oJawala Singh
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s/loWadhwa Singh
4/135 Hissa Mohan
Singh s/oJawala
Singh s/oWadhwa
Singh 4/135 Hissa
Harsaroop Singh Son
Hari Rachpal Singh
Son pyra Singh 7/135
Hissa Jagjit Kaur
Daughter payra Singh
7/135 Hissaa Ujagar
Singh s/oBalwant
Singh 1/27 Hissa
Jagmohan Singh
s/oUjagar Singh
s/oBalwant Singh
1/90 Hissa Channan
Singh s/ol issaar
Singh s/oBuddha
Singh 16/135 Hissa
Kuldeep Singh
s/loGurmeet Singh
1/54 Hissa Baldeep
Singh s/oGurmeet
Singh 1/54Hissa
Harbhajan Singh
s/oMehar Singh
s/oLabh Singh 1/27
Hissa,darshan Singh
Son Jagat Singh Son
manga Singh 17/270
hissa, Gurnaam aur
vidhwa BaKsish
Singh Son rala Singh
1/27 hisssa Atma
Singh Son BaKsish
Singh Son rala Singh
1/27 hiisa, Kundan
singh Son Son
BaKsish Singh Son
rala Singh 1/27
hiisa,Ajit Son
BaKsish Singh Son
rala Singh 1/27 hissa
Jarnail singh Son
BaKsish Singh Son
rala Singh 1/27 hissa,
Darshan Singh Son
Mehar Singh Son
labh Singh 1/27 hiisa,
rattan Kaur D/o jagat
singh Son Manga
Singh 17/270 hissa
Gurjit Kaur D/o
Sohan Singh Son
Jawala Singh 4/405
Hissa, Santosh
SinghSohan Sngh
Son Jawala Singh
4/405 Hissa,jashir
singh Son Sohan
Singh Son Jawala
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Singh 4/405
Hissa,mahinder aur
Dae vidhwa Suhdev
Singh Son Ujagar
Singh 1/180 Hissa
Mavindera Singh
dael Son Suhdev
Singh Son Ujagar
Singh1/180

21

36

73

Private

Agriculture

0.1863

Bachitar Singh Son
Santoh Singh Son
MaLooK Singh 2/3
hissa, Gurmeet Singh
Son Santoh Singh
Son MaLooK Singh
1/6 hissa,bal jeet
Singh Santoh Singh
Son MaLooK Singh
1/6 hissa,

73

37

75

Private

gairmumkin halka
chaa/gairjari

0.0119

Kulwant Singh
s/oSawran Singh
s/oNand Singh 7/96
Hissa Naginder Singh
s/oSawran Singh
s/oNand Singh 7/96
Hissa Joga Singh
s/oSawran Singh
s/oNand Singh 7/96
Hissa Dhannati d/o
basant Singh s/oRam
Singh 1/4 Hissa
Jawala Singh
s/olnder Singh
s/oBudhu 1/16 Hissa
Nasib Kaur wife
preetam Singh 1/4
Hissa surjeet Singh
s/o Jagir Singh s/o
Labh Singh 7/640
Hissa Baljit Singh
s/oJagir Singh
s/oLabh Singh 7/640
Hissa PaSingh
s/oJagir Singh
s/oLabh Singh 7/640
Hissa Kaistar Singh
s/oJagir Singh
s/oLabh Singh 7/640
Hissa Daljit Singh
s/oJagir Singh
s/oLabh Singh 7/640
Hissa Buta Singh s/o
Shingara Singh s/o
Labh Singh 7/128
Hissa Pakhar Singh
s/oLabh Singh s/o
Labh Singh 7/128
Hissa tarsemSingh
Son Labh Singh Son
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shyam Singh 7/128
Hissa
75

38 76

Private

gairmumkin rasta

0.0085

Dhanti
s/oBasantSingh
s/oRamSingh 3/38
Hissa Naginder Singh
s/loSwaranSingh
s/oNandSingh 25/228
Hissa JogaSingh
s/loSwaranSingh
s/oNandSingh 25/228
Hissa JaswantSingh
s/oSwaranSingh
s/oNandSingh 25/228
HissaJasbir Kaur
wife preetan singh
Son Basant
Singh9/38 Hissa
FakirSingh s/oRam
Chand s/o ishar
3/4180 Hissa Amar
Chand s/oRam Chand
s/o ishar 3/4180
Hissa Bhakta Son
ishar s/oNathu
3/2090 Hissa
Manjinder Singh
s/oBaljitSingh 3/8360
Hissa Kulwindar
Singh s/o BaljitSingh
3/8360 Hissa
Ravinder Singh s/o
varyam Singh Son
ishar Singh 3/4180
Hissa Paritam Kaur is
the wife varyam
singh, Son ishar
Singh 1/4180 Hiss
chiindo s/o varyam
Son ishar Singh
1/4180 Hissa
Gurmeet Kaur
daughter
varyamSingh s/o
ishar Singh 1/4180
Hissa Jagdi Kaur
daughter
varyamSingh s/o
ishar Singh 1/4180
Hissa Savinder Singh
s/o varyam Singh s/o
ishar Singh 1/1045
Hissa SadhuSingh
s/oJawalaSingh s/o
ishar Singh 43/8360
Hissa,Amar Kaur D/o
JawalaSingh s/o ishar
Singh 43/8360
HissaSawrn Singh
Son Sunder Singh
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Son Sher Singh
37/4180
hiisa,BaljitSingh Son
varyam Singh Son
ishar Singh 1/1045
Hissa Surjeet Singh
Son Jagir Singh Son
labh Singh 5/304
Hissa,Baljeet Singh
Son Jagir Singh Son
labh Singh 5/304
Hissa,Pal singh Son
Jagir Singh Son labh
Singh 5/304 Hissa
gastar Singh Son
Jagir Singh Son labh
Singh 5/304
Hissa,daljit Singh
Son Jagir Singh Son
labh Singh 5/304
Hissa,Boota Singh
Son Shingara Singh
Son labh Singh
25/304 hissa, PaKhar
Singh Son Son labh
Singh Son Shyam
Singh 25/304 Hissa,
tarsem Singh Son
labh Singh Son
shyam Singh 25/304
hiss

76

39

84

Private

Agriculture

0.1965

Sohan Singh s/oFakir
Singh 71/394 Hissa
nirmal Singh
s/oLachman Singh
s/oJagat Singh
9/1576 Hissa
Narinder Singh
s/loTeja Singh 3/394
Hissa bikaramjit
Singh s/oLajwant
Singh 1/1576 Hissa
Anil Kumar s/oSohan
Lal 1/1576 Hissa N K
Lahari s/oT R Lahari
1/197 Hissa Sunita
Rani wife Kamal
Kumar 15/1576 Hissa
Satnam Singh
s/oGurmeet Singh
s/loGuljari 5/394
Hissa Jograj
s/oMangat Ram
s/fomilkhi Ram 3/394
Hissa Rajainder
partap Singh
s/oKarnail Singh Son
Amar Singh 5/788
Hissa Jasvindar
Singh s/oRam Singh
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5/788 Hissa Surjit
Singh s/oRam Singh
s/oSanta Singh 5/394
Hissa Surinder Kaur
wife Gurmail Ram
Son Puran Chand
21/788 Hissa Nirmal
Singh s/oMohan
Singh s/oAtma Ram
23/1576 Hissa Harish
Kumar s/oMalikiat
Ram s/oChhaju Ram
263/2364Hissa
Warinder Dhanda
wife Ranjit Singh
Dhanda Son Najar
Singh Dhanda 30/197
Hissa kulwant kaur
d/o Son Harbhajan
Singh Son daSondi
13/1182 hissa, ranjit
Singh Son Harbhajan
Singh Son daSondi
5/197 hissa, kashmir
kaur W/o bhushan
Chander Son Sharan
Das 15/788
hissa,charanjeet kaur
W/0o mohan a Son
DaeepaRam 5/394
hissa, Dayal Ram
s/oNatha Ram
s/oRam Datta
23/1576 Hissa
Kamaljit Kaurs wife,
a dapinder singh
SonBanarasi 23/1576
gurnaam Singh Son
Harbaas Singh Son
wariyam Singh
23/1576 hissa,
Waram
23/1576Gurmail Ram
Son pooran Chand
23/1576) Ranjit
Singh Dhanda Son
najar Singh Dhanda
Son Basant Singh
30/19777 Gurmail
Ram Son pooran
Chand
23/1576)sukhwinder
kaur vidhwa sureet
singh Son amar singh
15/394 Paramjit
Singh Son Darshan
Ram Son rakhaRam
5/394 hissa Asha rani
wife Gurnaam Singh
Harbilas Singh
5/788 hissa Manjit
Kaur wife Harwinder
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Singh Son Sucha
Ram 5/394 in the
Renu Wife Singh Son
payara Singh 5/394
hissa joginder Kaurs
wife Harmeh Sons
Rama Nand27/788
hissa Gurmail Singh
Son Puran Singh Son
basnat Singh 5/788
hissa MalKeetSingh
Karam Singh Son
pooran singh
11/1576) sathaam
Singh Son Hans Raj
Son Daulat ram 5/394
hissa Daljit Kaur wife
Subhash Chandra
Son Harbans lal
5/394 hissa bajlinder
Kaur w/o Paramjit
Singh Son Hardayal
Singh 5/394 hissa
Ashok Kumar Son
Chaman Lal Son
Jagiri Ram 3/394
hissa Kulwinder
Kumar Son Chaman
Lal Son Jagiri Ram
3/394 hissa Manjit
Kaur wife Rajnish
Kumar Son, Sohan
lal 5/394 hissa
surinder Kaur w/o
harbhajan Singh Son
dasoda 5/394
hissaeena rani w/o
sodhi ram Son Msaa
ram 1/1576 hissa,
daljit Kaur w/o
rajinder Singh Son
Sohan Singh 1/394
hissa balwinder
Singh Salinder Singh
Son ujagar Singh
133/14184
,suKhwinder Kaur
w/o deedar singh Son
ram das 5/394 hissa,
usha rani w/o
harmesh Son
suKhdev 3/394 hissa,
navneet Kumar Son
avtar chand Son
baKsish chand
23/4748
hissa,moniKa D/o
avtar chand Son
baKsish chand
23/4748 hissa
deepiKa d/o avtar
chand Son baKsish
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chand 23/4748
hissa,jaswant singh
banwait Son Amar
Singh Son Munsa
Singh 7/591 hissa
Surinder Kaur w/o
harbhajan Singh Son
Dasodi Singh
17/1182 Hissa,
SuKhdev Singh
Singh Son Amar
Singh Son Dheru
Ram 15/394 hissa
paramit Singh Son
Sohan Singh Son
banta Singh 5/394
hissa

84

40 89

Private

Agriculture/gairmumkin

0.9283

AmreeK Singh Son
mohan Singh maiya
Singh 1/12 hissa,
Satwinder Singh Son
AmriK Singh Son
Mohan Singh 1/12
hissa, Amandeep
singh Son Son
Gurvinder Singh Son
mohan Singh 1/24
hissa, Navpreet Singh
Son gurvinder Singh
Son mohan Singh
1/24 Hissa, Santokh
Singh s/oGhaiya
Singh s/oSundar
Singh 1/6 Hissa
Harmesh Singh
s/oSarwan Singh s/o
Kanhiya Singh 1/24
Hissa Jagdish Kaur
daughter Saravan
Singh s/oKanhiya
Singh 1/24 Hissa
Jaspinder Kaur
daughter Saravan
Singh SonKanhiya
Singh 1/24 Hissa
Gurdev Singh
s/foLachman Singh
s/oMayya Singh 1/12
Hissa Tirth Kaur wife
Malikit Singh Urf
Makhan Singh Son
Lachman Singh
1/12Hissa sobha wife
Suresh Pal Son
Mahinder Pal 1/120
Hissa Arya Infotech
Society Gau Road
Phagwara 1/30 Hissa
Jagtaar Singh Son
Nirmal Singh Son
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ghiya Singh 1/18
Hiisa Jasvinder Kaur
D/o Nirmal Singh
Son ghiya Singh 1/18
Hissa ,Charanjeet
Aur Vidhwa
gurmuKh Singh Son
Nirmal Singh 1/72
hissa SuKh preet
Singh Son gurmuKh
Singh Son Nirmal
Singh 1/72 hissa
Kamapreet Singh Son
Son gurmuKh Singh
Son Nirmal Singh
1/72 hissa,Jaspreet
Kaur d/o Son
gurmuKh Singh Son
Nirmal Singh 1/72
hissa,SuKhveer
SlIngh Son Tarsem
Singh Son lachman
Singh 2801/68160
Hissa, Paramjeet
Singh Son Tarsem
Singh Son lachman
Singh1879/68160
Hissa,

89

41

958/183

Private

Agriculture/Tubewell/Abadi

0.0915

Surjit Singh s/o
Gurdeep Singh s/o
Banta Singh
2227/11468 Hissa
Gurdev Singh s/o
Banta Singh s/o Atra
Singh 1/6 Hissa
Gayan Kaur daughter
Banta Singh s/o Atra
1/6 Hissa Surjit Kaur
Vidhwa Saravan
Singh s/o Banta
Singh 1/6 Hissa
Malikit Singh s/o
Gurdeep Singh s/o
Banta Singh 1/6
Hissa Baljit Singh s/o
Surjit Singh s/o
Gurdeep Singh
160/2867 Hissa
MaLKiyat Singh s/o
Gurdeep Singh s/o
Banta Singh 1/12
Hissa

958/183

Village:

Rampur Sunra (44)

42

82//13/2

Private

Gairmumkin Plot

0.0101

Jarnail Singh S/o
Kehar Singh S/o Bata
Singh 25/73 Share.
Karam Singh S/o
Kehar Singh S/o
Banta Singh 23/146
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Share. Surinderjit
Kaur WW/o Gurmej
Singh S/o Kehar
Singh 1/2 Share.
82//13/2

43 82//13/3

Private

Gairmumkin Plot

0.0101

Ranjit Singh S/o
Joginder Singh S/o
Dhanna Singh 1/6
Share. Daljit Singh
S/o Sarwan Singh S/o
Dhanna Singh 1/6
Share. Kamljit Singh
S/o Sarwan Singh S/o
1/6 Share. Sarwan
Singh S/o Dhanna
Singh S/o Hari Singh
1/2 Share.

82//13/3

IVillage: Bir Dhandoli (48)

44 1061/696

Private

Chahi/Gairmumkin Abadi

0.0329

Sukhkaram Land
Developers SCO-15
Glanmore Market
near Sudhama Vihar
Jalandhar

1061/696

45 457

Government

Nahar

0.0202

Provincial
Government
457

46 558

Private

Chahi

0.0051

Joginder Singh son
Ujagar Singh son of
Dilip Singh 1/5 hissa
Sukhvinder Singh
son Harbans Singh
son Ujagar Singh
11/80 hissa Jatinder
Singh son Harbans
Singh son of Ujagar
Singh 11/80 hissa
Jaswant Singh son
Tarlok Singh son
Ujagar Singh
151/2520 hissa
Kulwant Singh son
Tarlok Singh son of
Ujagar Singh 11/120
hissa Kuldeep Singh
son Tarlok Singh son
of Ujagar Singh
11/120 hissa Saroj
Khanduja wife Nares
Kumar Khanduja son
Dewan Chand 1/4
hissa Harpreet Singh
Bains son Jaswinder
Singh son Naranjan
Singh 2/63 hissa

558

47 585

Government

Rasta

0.0025

Provincial
Government
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||585

48

607

Private

Chahi

0.0025

Sukhvinder Singh
son Harbans Singh
son Ujagar Singh
1201/9544 hissa
Jatinder Singh son
Harbans Singh son of
Ujagar Singh
1201/9544 hissa
Jaswant Singh son
Tarlok Singh son
Ujagar Singh
113/14316 hissa
Kulwant Singh son
Tarlok Singh son of
Ujagar Singh
617/14316 hissa
Kuldeep Singh son
Tarlok Singh son of
Ujagar Singh
617/14316 hissa
Joginder Singh son
Ujagar Singh son
Dalip Singh
239/1193 Saroj
Khanduja wife Nares
Kumar Khanduja son
Dewan Chand
513/2386 hissa M/s
Shahi Manufacturing
and Trading Pvt. Ltd.
218/1193 hissa
Harpreet Singh Bains
son Jaswinder Singh
son Naranjan Singh
42/1193 hissa

607

49

942

Private

Chahi

0.0025

The Sukhjit Starch
Ad Chemicals
Limited Phagwara
Rahi K.K. Sardana
Joint Maneging
Director

942

50

943

Private

Chahi

0.0202

The Sukhjit Starch
Ad Chemicals
Limited Phagwara
Rahi K.K. Sardana
Joint Maneging
Director

943

|Vi||age:

Dhak Bhulla Rai (

66)

51

103

Private

Gairmumkin Plot

0.0177

Firm Shakti Cold
Storage Ice Factory
103

52

113

Private

Agriculture/Gairmumkin
Abadi

0.0506

Sucha Singh s/o
Hajara Singh s/o
amar Singh 1/38
hissa, Joginder Singh
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s/o Hajara Singh s/o
amar Singh 1/38
hissa, Boota Singh
s/o Baksha Singh s/o
Mehtab Chand 3/76
hissa, Raj Rani w/o
Surinder Pal s/o0 Gyan
Chand 13/380 a

113

53 149

Private

Gairmumkin Plot

0.0126

Davinder Kumar S/O
Omparkash S/O
Murari Lal 1/3 Share.
Mahesh Kumar S/O
Jai Parkash S/O
Murari Lal 1/6 Share.
Manmohan Lal Vij
S/O Gyan Chand Vij
S/O Harisharan Das
1/2 Share.

149

54 1856/244

Private

Gairmumkin/karkhana

0.0177

Amarjeet Kaur w/o
Harbans Singh s/o
Sher Singh as per
khewat 243/326
(Dhak Bhulla Rai
1856/244

55 1857/244

Private

Gairmumkin Plot

0.0152

Harjit Singh son
Jadal Singh son Ishar
Singh 1/96 Hissa
Ranjit Singh son
dayal Singh son Ishar
Singh 11/288 Hissa
pirthipal Singh son
Naranjan Singh son
Ishar Singh 1/144
Hissa rajwinder
Singh son siysa Singh
son Jameet Singh
3/32 Hissa jugvinder
Singh son Ajit Singh
son Atar Singh
35/432 Hissa
rupinder Singh son
Lakhbir Singh son
Bua Singh 59/1728
Hissa Shanti Devi
wife Gurbachan Lal
son Diwan Chand
5/36 Hissa Balbir
Singh son mahinga
Singh son Chanda
Jasangh 11/36 Hissa
Vajrinder Kumar son
Diwan Chand son
Jawala Prasad
61/1152 Hissa Ajay
Kumar Gupta son
Diwan Chand son of
Jwala Prasad 61/1152
Hissa Gurdeep Kaur
wife Pitam Jasangh
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son Bara singh
37/432 Hissa
Balvinder Kaur wife
harminder singh son
Kashmir singh 1/72
Hissa Gurmel singh
son unKar singh son
Balwant singh 1/72
Hissa Sarvan singh
son Baldev singh son
Sundar singh 7/432
Hissa Sukhjvander
Kaur wife Jagan
singh 1/288 Hissa
harinder Kaur wife
harinder singh 1/288
Hissa Mohantir son
Jeeta Ram son Gatu
Ram 7/144 Hissa
1857/244

56

246

Private

Gairmumkin Plot

0.0228

Pirthipal Singh son
Naranjan Singh son
Ishar Singh 1/238
Hissa Rajvinder
Singh son Siysa
Singh son of Jameet
Singh 23/238 Hissa
Juginder Singh son
Ajit Singh son Atar
Singh 19/238 Hissa
Rupinder Singh son
Lakhbir Singh son
Bua Singh 9/238
Hissa Balbir Singh
son Majhanga Singh
son Chanda Singh
71/357 Hissa
Balvinder Kaur wife
Harminder Singh son
Kashmir Singh 2/119
Hissa Gurmel Singh
son Khakar Singh son
Balwant Singh
11/714 Hissa Sarvan
Singh son Baldev
Singh son Sundar
Singh 3/238 Hissa
Sukhvinder Kaur
wife gayan Singh
19/238 Hissa
Harjinder Kaur wife
Harjinder Singh
19/238 Hissa
Gurmeet Kaur wife
Labh Singh son
Gurbachan Lal
15/119 Hissa
Darshan Kaur urf
davinder Kaur wife
Paramjit Singh son
Gurcharan Singh
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30/119 Hissa
246

57 248

Private

Gairmumkin Abadi

0.0253

sant ramS/o bhua
1/58 hissa, Prito
widhwa Bachna Ram
s/o Lakha Ram 1/464
hissa, Sucha Ram s/o
Bachna Ram s/o
Lakha Ram 1/464
hissa, Tarsem Ram
s/o Bachna Ram s/o
Lakha Ram 1/464
hissa, Rana Ram s/o
Bachna Ram s/o
Lakha Ram 1/464
hissa, Tirtho d/o
Bachna Ram s/o
Lakha Ram 1/464
hissa

248

58 98

Private

Gairmumkin Abadi

0.0101

Abir SinghS/o Wahid
SinghS/o Sandeep
Singh

98

IVillage: Bhulla Rai (65)

59 239

Private

Agriculture

0.0101

Surinder Kaur widow
Amrik Singh son of
Udham Singh 1/4
share Sarvan Singh
son of Teja Singh son
of Hazara Singh
301/6600 share
Kapurthala Public
Builders Private
Plumbed 42 Green
Avipnow Kapurthala
1/32 share Charanjit
Singh son of Ajit
Singh 143/1472 share
Surjit Singh son of
Gurbachan Singh
7/64 share paramit
Singh son of Inderjit
Singh son of Amrik
Singh 1/184 share
jaswinder Kaur wife
Palpvinder Singh son
of gayan Singh
3712944 share
Shaukat Ali son of
Mubarak Mohammad
son of Mana
Mohammad 9/1472
share Najma wife
Shaukat Ali Son of
Mubarak Mohammad
9/1472 hissa Paramjit
Kaur wife of Paramjit
son of tilak Raj 1/92
hissa Kamal kishore
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son of Bir Singh son
of Chhajju Ram
1/184 hissa davinder
Singh son of Amarjit
Singh son of Bhagat
Singh 1/92 hissa Raj
Kumari wife of
Jeevan Kumar son of
Daulat Ram 1/96
hissa harjinder Singh
son of Hulasa Singh
son of Sundar hissa
1/92 hissa Sukhbir
Singh Basra son of
Surjit Singh son of
Inder Singh 37/2944
hissa narinder Singh
son of Kesar Singh
son of rajinder hissa
31/2944 hissa Ajit
Kaur wife of
davinder Singh son of
Phuman Singh
37/2944 hissa Pakran
Bala wife of Major
Naresh Kumar son
om Pakash 19/1472
hissa Santos Kumari
wife of Des Raj son
of Swaran Das 1/92
hissa Haprander
Singh son of Mohan
Singh son of Amar
Singh 9/1472 hissa
Ramanjit Kaur wife
of Jagjit Singh son of
Pitam hissa Balvinder
Kaur wife Tepjander
Singh son of Tara
Singh 27/2200 hissa
Balwant Singh son of
Moti Ram son of
Rulia Ram 31/2944
hissa Karan Kashyap
son of Ashok Kumar
son of Chetan Singh
37/2944 hissa Avtar
Kaur wife Amarjit
Singh son of Jaswant
Singh 7/1104 hissa
Gita Rani wife Suraj
Pakash son of Sucha
Singh 1/96 hissa
jatinderjitn Kaur wife
Harpit Singh son of
Jasbir Singh 5/552
hissa

239

60

240/2

Private

Gairmumkin Abadi

0.0379

Surinder Kaur widow
Amrik Singh son of
Udham Singh 1/4
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share Sarvan Singh
son of Teja Singh son
of Hazara Singh
301/6600 share
Kapurthala Public
Builders Private
Plumbed 42 Green
Avipnow Kapurthala
1/32 share Charanjit
Singh son of Ajit
Singh 143/1472 share
Surjit Singh son of
Gurbachan Singh
7/64 share paramit
Singh son of Inderjit
Singh son of Amrik
Singh 1/184 share
jaswinder Kaur wife
Palpvinder Singh son
of gayan Singh
37/2944 share
Shaukat Ali son of
Mubarak Mohammad
son of Mana
Mohammad 9/1472
share Najma wife
Shaukat Ali Son of
Mubarak Mohammad
9/1472 hissa Paramjit
Kaur wife of Paramjit
son of tilak Raj 1/92
hissa Kamal kishore
son of Bir Singh son
of Chhajju Ram
1/184 hissa davinder
Singh son of Amarjit
Singh son of Bhagat
Singh 1/92 hissa Raj
Kumari wife of
Jeevan Kumar son of
Daulat Ram 1/96
hissa harjinder Singh
son of Hulasa Singh
son of Sundar hissa
1/92 hissa Sukhbir
Singh Basra son of
Surjit Singh son of
Inder Singh 37/2944
hissa narinder Singh
son of Kesar Singh
son of rajinder hissa
31/2944 hissa Ajit
Kaur wife of
davinder Singh son of
Phuman Singh
37/2944 hissa Pakran
Bala wife of Major
Naresh Kumar son
om Pakash 19/1472
hissa Santos Kumari
wife of Des Raj son

of Swaran Das 1/92
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hissa Haprander
Singh son of Mohan
Singh son of Amar
Singh 9/1472 hissa
Ramanjit Kaur wife
of Jagjit Singh son of
Pitam hissa Balvinder
Kaur wife Tepjander
Singh son of Tara
Singh 27/2200 hissa
Balwant Singh son of
Moti Ram son of
Rulia Ram 31/2944
hissa Karan Kashyap
son of Ashok Kumar
son of Chetan Singh
37/2944 hissa Avtar
Kaur wife Amarjit
Singh son of Jaswant
Singh 7/1104 hissa
Gita Rani wife Suraj
Pakash son of Sucha
Singh 1/96 hissa
jatinderjitn Kaur wife
Harpit Singh son of
Jasbir Singh 5/552
hissa

240/2

|Vi||age:

Rawalpindi (49)

61

19

Government

Rasta

0.0051

Provincial
Government
19

62

Private

Chahi

0.0051

Sukhjit Starch&
Chemical LTD
Phagwara Rahi KK
Sardana managing
Director

3

63

40

Government

School

0.0025

Provincial
Government
40

64

41

Private

Gairmumkin Abadi

0.0177

Abadi Deh
41

65

56/2

Private

Gairmumkin Abadi

0.0076

Provincial
Government
56/2

Village:

Dhak Khati(58)

66

369

Private

Chahi

0.031

Swaran Singh S/o of
Sham Singh S/o Bhan
Singh 123/914
Hissa,gayan Singh
S/o of Sharm Singh
S/o of Bhan Singh
239/1828 Hissa,Maan
Kaur urf Daljit Kaur
daughter of Sham
Singh S/o Bhan
SIngh 53/457 Hissa
Nishan Kaur urf
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Harjit Kaur daughter
of Sham SinghS/o
Bhan Singh 105/914
Hissa,Alka Soni wife
Neeraj S/oi S/o
Sudarshan Kumar
117/914
Hissa,Jatinder sandhu
S/o of Sada Ram
87/457 Hissa,Satnam
Singh S/o of
Charanjit Singh S/o
of Sham Singh
239/1828
Hissa,Sukhwinder
Singh S/o of Avtar
Singh S/o of Sham
Singh 25/1371 Hissa
Lakhwinder Singh
Slo of Avtar Singh
S/o of Sham Singh
25/1371
Hissa,Harjinder
Singh S/o of Avtar
Singh S/o of Sham
Singh 25/1371 Hissa
369

67 370

Private

Chahi

0.0087

Swaran Singh S/o of
Sham Singh S/o Bhan
Singh 123/914
Hissa,gayan Singh
S/o of Sharm Singh
S/o of Bhan Singh
239/1828 Hissa,Maan
Kaur urf Daljit Kaur
daughter of Sham
Singh S/o Bhan
SlIngh 53/457 Hissa
Nishan Kaur urf
Harjit Kaur daughter
of Sham SinghS/o
Bhan Singh 105/914
Hissa,Alka Soni wife
Neeraj S/oi S/o
Sudarshan Kumar
117/914
Hissa,Jatinder sandhu
S/o of Sada Ram
87/457 Hissa,Satnam
Singh S/o of
Charanjit Singh S/o
of Sham Singh
239/1828
Hissa,Sukhwinder
Singh S/o of Avtar
Singh S/o of Sham
Singh 25/1371 Hissa
Lakhwinder Singh
S/o of Avtar Singh
S/o of Sham SlIngh
25/1371
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Hissa,Harjinder
Singh S/o of Avtar
Singh S/o of Sham
Singh 25/1371 Hissa
370

68

520

Private

Gairmumkin Abadi

0.0062

Sharam Singh S/o
Bhan Singh 2/15
Share. Amar Singh
S/o Bhan Singh 2/15
Share. Khajan singh
S/o shinda Singh S/o
Nihal Singh 1/35
Share. Naranjan
Singh S/o Kripa
Singh S/o Partap
Singh 2/35
Share.Sabarjeet paL
Singh Son Bhupinder
Singh Son harnaam
Singh 1/20

hissa, KuLwant Kaur
Vidhwa Bhupinder
Singh Son Harnaam
SlIngh 1/20 hissa,
Rajinder Singh -
BalLwinder Singh
Sons and Harbhajan
Kaur Vidhwa Sawran
Singh Son udham
Singh Hissa Barabar
29/140
hissa,Narinder Singh
-Jaswinder Singh
Sons SuKhdev Singh
Son Udham Singh
29/140
Hissa,KuLdeep Singh
-melLa Singh-JarnailL
Singh -Kashmir
Singh -Jasveer Singh-
AmreeK Singh Sons
And Payar Kaur
vidhwa waryam
Singh 2/15 hissa

520

69

538

Private

Chahi

0.0101

Narinder Singh son
of Sukhdev Singh son
of Udham Singh 1/2
hissa jaswinder Singh
son of Sukhdev Singh
son of Udham Singh
1/2 hissa

538

70

547

Private

Gair Mumkin Selar

0.0057

Surjit Singh S/o of
Mela Singh S/o of
Prem Singh 1/15
Hissa,Balveer Singh
Son Maeet Singh
Sukhdev Singh 2/3
Hissa, Surinder Singh
S/o of Anup Singh
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S/o of Dhanna Singh
1/8 Hissa,Manyjit
Kaur daughter of
Anup Singh S/o of
Dhanna Singh1/24
Hissa,Jasveer Singh
S/o of Ranjit Singh
S/o of Mela 1/30
Hissa,Sukhwinder
Singh S/o of Ranjit
Singh S/o of Mela
1/30 Hissa,Jaswinder
Singh S/o of Varyam
Singh S/o of Mela
Singh 1/30 Hissa
547

71 551/1

Private

Chahi

0.0051

Jaswinder Singh S/o
Wariyam Singh S/o
Mela Singh

551/1

|Vi||age: Khati(57)

72 378

Private

Gairmumkin Rasta

0.0025

Nagar Panchayat
378

73 474

Private

Agriculture

0.0486

BaL veer Singh Son
Nirma singh Son
Sabu

474

74 496

Private

Gairmumkin Rasta

0.0152

Nagar Panchayat
496

75 497

Private

Agriculture

0.1669

KuLdeep Singh Son
Wariyam Singh Son
Bhaan Singh

497

76 523

Private

Agriculture

0.1492

Narinder Singh-
Jaswinder Singh Sons
Suhdev Singh Son
Udham Singh 1/1
hissa barabar

523

77 536

Private

Agriculture

0.0076

Harbhajan Kaur
Vidhwa Sawraan
Singh Son Udham
Singh 1/3
Hissa,BaLwinder
singh Son Sawraan
Singh Son Udham
Singh 1/3
Hissa,Rainder Singh
Son Sawraan Singh
Son Udham Singh
1/3 Hissa

536

78 546

Private

Gairmumkin Rasta

0.0126

Nagar Panchayat
546

79 573

Private

Gairmumkin Nali

0.0304

Nagar Panchayat
573

B0 |575

||Private

||Gairmumkin Samsan Bhumi ||

0.0228||Nagar Panchayat
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|l575

IVillage: Khurampur (63)

81

494

Private

Rasta

0.0076

Nagar Panchayat
494

82

515

Private

Gairmumkin Plot

0.0025

Charan Badhwal S/O
Chanan Singh
102/209 Share.
Rakesh Bhandari S/O
Ratan Chand
Bhandari 15/209
Share. Ranjit Singh
S/O Omparkash
Bakshi Ram 41/418
Share. Tarlochan
Singh S/O Parmar
S/O Harkishan Singh
S/O Nagina Singh
20/209 Share. Balbir
Kaur W/O Phulveer
Singh S/O Harbans
Singh 43/418 Share.
Satwant Kaur W/O
Avtar Singh S/O Lal
Singh 15/209 Share.
Paramjeet Kaur W/O
Ajeet Singh S/O
Avtar Singh 15/209
Share.

515

83

579

Private

Gairmumkin Selar

0.0025

Sant Kaur wife
Mahinder Singh son
MalLaK Singh
1/2Hissa Avatar
Singhsono f
Mahinder Singh son
MaLaK Singh
1/4Hissa Surinder
Singhf Mahinder
Singh son MaLaK
Singh 1/4Hissa

579

84

580

Private

Gairmumkin Abadi

0.0025

PanKaj KaLra Son
Tarsem LaL Son
Ram ParKash
1/2hissa Amit KaLra
Son Tarsem LaL Son
Ram ParKash 1/2
hissa

580

85

581

Private

Agricultur/Gairmumkin

Abadi

0.005

Darshan Singh son of
Nand Singh son of
Sundar Singh 37/128
Hissa Pankaj Kalra
son of Tarsem Lal
son of Ram Pakash
27/128 Hissa Amit
Kalra son of Tarsem
Lal son of Ram
Pakash 27/128 Hissa
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Talwinder Singh son
of Kulwant Singh son
of Didar Singh
37/128 Hissa

581

86 883/574/2

Private

Gairmumkin Selar

0.0025

Avatar Singh son o f
Mahinder Singh son
MaLaK Singh
1/4Hissa Surinder
Singhf Mahinder
Singh son MaLaK
Singh 1/4Hissa
883/574/2

|Vi||age: Jamalpur (106)

87 118

Private

Agriculture

0.0389

Jagat Singh Son
Maiya Aaad
118

88 131

Charada/Lahinda

Private

Agriculture

0.1676

Chain Singh son of
Jagat Singh son of
Batan Singh 1/42
share Gayan Kaur
daughter of Jagat
Singh son of Batan
Singh 1/42 share.
Ravinder Kaur
daughter of Jagat
Singh son of Batan
Singh 1/42 share
Surjit Kaur daughter
of Jagat Singh son of
Batan Singh 1/42
share Amrik Singh
son of Pattam Singh
son of Harnam Singh
1/36 share Mohan
Singh son of Harnam
Singh son of Hira
Singh 1/12 share
Sulakhn Singh son of
Malkiat Singh son of
Veer Singh 5/36
share Narinder Singh
son of Teja Singh
5/36 share Kamal
Kumar Bagga son of
Hem Raj son of
Daulat Ram 5/36
share Ashok Kumar
son of Sagli Ram son
Bataliya Mall 5/36
share Chain Singh
son of Rattan Kaur
wife of Jagat Singh
1/252 share Vagan
Kaur daughter of
Rattan Kaur wife of
Jagat Singh 1/252
share Raranjan Kaur
widow and beloved

Singh son of Jagat
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Singh 1/36 share
Gurmeet Kaur widow
Bakshish Singh son
of Jagat Singh 1/180
share Jasvander
Singh son of
Bakshish Singh son
of Jagat Singh 1/180
share Surinder Singh
son of Bakshish
Singh son of Jagat
Singh 1/180 share
Surinder Kaur
daughter of Bakshish
Singh son of Jagat
Singh 1/180 share
Inderjit Kaur
daughter of Bakshish
Singh son of Jagat
Singh 1/180
shareParamijit Singh
son of Channan
Singh son of Harnam
Singh 1/48 Vahassa
Avatar Singh son of
Channan Singh son
of Harnam Singh
1/48 Vahassa Manjit
Singh son of
Channan Singh son
of Harnam Singh
1/48 Vahassa
narinder Kaur
daughter of Channan
Singh son of Harnam
Singh 1/48 Vahassa
Surjit Kaur widow of
Swaran Singh son of
Harnam Singh 1/72
share Kuldeep Singh
son of Swaran Singh
son of Harnam Singh
1/72 share Rashpal
Singh son of Swaran
Singh son of Harnam
Singh 1/72 share
Jasvander Singh son
of Swaran Singh son
of Harnam Singh
1/72 share Ravander
Singh son of Swaran
Singh son of Harnam
Singh 1/72 share
Sukhvander Kaur
daughter of Swaran
Singh so of Harnam
Singh 1/72 share
Gurmeet Kaur
daughter of Rattan
Kaur wife of Jagat
Singh 1/252 share
Palvinder Kaur
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daughter of Rattan
Kaur wife of Jagat
Singh 1/252 share

131 Charada (East)

89 131

Charada/Lahinda

Private Gairmumkin Shop Marbal

0.1134

Poonam Gupta w/o
Pawan Kumar gupta
S/o Om ParKash
Gupta ,pawan Kumar
Gupta s/o Om
ParKash Gupta s/o
Chattarbhuj Gupta
131 Lahinda (West)

90 62

Private Agriculture

0.066

Om Parkash son of
Kedar Nath son of
AmarChand1/12hissa
Vaid Parkash son of
Kedar Nath son of
Amar
Chand1/12hissa Tek
Chand son of Kedar
Nath son of Amar
Chand1/12hissa
Nanju Mall son of
Amartsaria Lal son of
Gokal Chand 1/2
Pahasa,Baij Nath son
of Amar Chand son
of Amartsarial/4hissa
62

Total||

10.8762||
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